
in partial rnodification to this office earlier Order No.101-9/27456-
J';553/Cornmittee/Gaz./PDJ West/2022 dated 19.09.2022, 1 hereby depute following
.iudici3i Officers in West District to look after the work of the Branches as mentioned

hq££irlst their respective names as 'Officer Incharge' and 'Link Officer Incharge', with
1 iT:NIe($iate effect :H

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST)
TIS HAZARI COURTS : DELHI

\, ORDER

NelIIe of ate Jucti,cial. ORiccI\ , , \

Xls. Ruc iIi Aggar\val Asrani,
\sj ( F’i-SC)(POCSO)-02

i hIs. Richa Nlanchanda,

I AS.j(!r’fSC)(POCSO)-01

( Link )

SIr. E;inesh i3hatt,

i i)istrict Judge (Commercial Court)-01
i hIs. Hernani hlalhotra, District Judge
! i ('oltr11rercial Court )-02 (Link)
+

I Sit. Vishat Singh, ADJ-03

; SII. g-ielll Raj, ASJ-08 (Link)

Sh. Devendl'a Kumar Sharma,

Spl. Judge, NE)PS Act

bit. Dhal'n:ender Singh, ADJ -01 (Link)

' i Nih. FBeluani h’lalhotra,

i District judge ( Commercial Court)-02
Sh. Pa\van Singh Rajawat, ADJ-08 (Link)

! SII. !)c\'e11dra Kumar Sharma,
b}} i. Judge (NDPS Act)

} Stl. t-it,ill Raj, .'\Sj-08

SIr. bianistr !<hul'ana, ASJ-04
SIt. SIt nil Kunrar Shal'nra, ASJ-09 (Link)

(Link)

SI1. Dinesh Bhatt, District Judge

t ('£ilrlrlrercial Courts )-01

(Link)Sil. i telII Raj, ASI-08

Sh. Pa\van Singh Raja\vat, ADJ-08
his. Aditi Gal,'g, ASJ-06 (POCSO) (Link)

!\ is. Flenralli l\'lalhotra,

! !)isfrict Judge (Conrnlercial Court)-02
} SIr. r\lanish Khul’ana, ASJ-04 (.Link)

i

! :';iI, hI allish Khurana, ASJ-04
i ),11. ila\van Singh Raja\\’at, ADJ-08 (Link)i

i t:

OfPeer Incharge

Vigilance Branch, West District

Leave sanctioning authority including Earned leave

& Medical leave of DimS &J)JS (West)

Leave sanctioning authority of ministeriai staff of
West District

71aRmate Authority (RTI), West District, THC

[In pursuance of the provision of Sub-Section (1) &
(2) of Section 19 of the Right to Information Act,
2005 (22 of 2005)]

Judicia1 Branch, West District

Filing & Bail Section, West, THC, Delhi.

Administration Branch, West District

Litigation Branch, West District

[Judicial Officers are also nominated as Officer
responsible to ensure that replies to notice u/s 80

C.P.C. or similar provision are sent within the period
stipulated in a particular legislation as per direction
of the Hon'ble Supreme Court in its judgment dated
02.08.2005 in Salem Advocate Bar Association Vs.
Union of India.]

General Branch, West District

Controlling Officer, Accounts

(Under rule 13 (3) of Delegation of Financial Powers
Rules 1978)

Head of Office, Accounts



Ncline of ale Judicial OfBeer o.Peer luchayge

1 Gautam, ADJ-07 Nodal Officer-cum-Transparency Officer, West
District, THC

[In pursuance to guidelines issued by the Central
Information Commission wide notification
No.CIC/AT/D/10/000111 dated 15.1 1 .2010 and
09.12.2010 U/s 19 (8)(a) of RTI Act, 2005 and in order
to streamline the maintaining of public record, in
exercise of powers under rule 19 of the Delhi District
Court (RTI Rules, 2008)]

13 1 ACJ-cum-CCJ-cum-ARC
SCJ-cum-RC (Link)

Care Taking Branch, \Vest District

14 1 ACJ-cum-CCJ-cum-ARC
1.illlt

SC J -cu.In-RC (Link)
Next senior InC>St Juctici-a.i Oj:Feet available.

To look after the \york of Administrative Civil Judge,
West District, in respect of assigning of 'Warrant of

I Attachment', 'Warrant of Possession' and other work
to bailiffs.

Further the correspondence with the Hon'ble High Court of Delhi, New Delhi
will be done only through the undersigned.

( ; I N tDr d J;iT=7D3 } }S a
PRINCIPAL DISTRICT & SESSIONS JUDGE

„ptC /1 3:;-1- lqL9 ,r...„___„__,._._ ,,„ , ,.__.„„..
(WEST DISTRICT) ~P

Dated, Delhi the A) / *3
Copy forwarded to :-

The Registrar General, Hon'ble High Court of Delhi, New Delhi.
The Principal District & Sessions Judge (HQ), Delhi2.

3. The Principal District & Sessions Judges, North, North-East, East,
West, New Delhi, South-East, South-West & South District, Delhi.

4. All the Judicial Officers of West District, Tis Hazari Courts, Delhi

Shahdara,

5. The Public Information Officer, West District, Tis Hazari Courts, Delhi.
6. All the Branches of West District, Tis Hazari Courts, Delhi.
7. The PRO, Tis Hazari Courts, Delhi.
8. The DDO, Accounts Branch, West District, Tis Hazari Courts, Delhi.
9. The PS to the undersigned.
10. The Reader to the undersigned.
11. The Secretary, Delhi Bar Association, Tis Hazari Courts, Delhi.
12. For uploading on LAYERS.
13. For uploading on centralized website through LAYERS.

qh.'\w--$, M2:$
PRINCIPAL DISTRICT & SESSIONS JUDGE

(WEST DISTRICT) a

\h.._


